SL. No. 14/24 Ry

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 149 OF 2023 /EZB

= IN THE MATTER OF:
ZAOTAR D

BISWAJIT MUKHERJEE & ANR.

Subbendu

Q Hanerjee : :
Kolkat. (BRP) .. APPLICANTS
a a3 | Ii’lﬂ"ﬂw
) VERSUS
S UNION OF INDIA & ORS.
\ o
\d’?' or W
... RESPONDENTS
= AFF ON OF THE APPLICANT NO.
1

I, Biswajit Mukherjee, son of Late Ajit Kumar Mukherjee, aged about 71
years, by occupation retired employee, by faith Hindu, residing at Burra
Bazar, Chandannagore, District Hooghly 712136, do hereby solemnly
affirm and state as follows:

1. | being applicant no. 1 herein well conversant with the facts and

mﬂﬂm instant case. | am also duly authorized by the
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and State Pollution Control Board [SPCBs)/Pollution Control

Committees (PCCs}. In addition to that the SPCBs and PCCs are also

empowered to take all search measures as are deemed necessary or

expedient for the purpose of protecting and improving the quality of

the environment as well as prevention, control and abatement of
environmental pollution,

3. Respondent no. 8 also states that in accordance with the order dated

10® January, 2024 of this Honble Tribunal respondent no. 8 in
consultation with CSIR-NEERI, PESO and CPCB has systematized
mformation which includes the Emission Test Report for Green and
Conventional Crackers giving definition and formulation of Green
Crackers and also refers copies of formulation and Emission Test
Report receive from the CSIR-NEERI.

Upon careful reading of the aforesaid affidavit along with its
annexures, 1 say that as per direction although & definition of green
crackers has been developed but respondent no. 8 as well as other
respondents are silent about the implementation process of the said

definition and its present status to that effect,

inder the said affidavit respondent no. 8 provided

m;mdiu the process of manufacturing
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6. 1 say that after having knowledge of the availability of green
firecrackers as per the formula provided by the CSIR-NEERI, |
personally visited several stores and found that there are other
manufacturers who are manufacturing the green firecrackers and
selling the same by endorsing the approved QR Code on the package
beyond the aforesaid list of 12 units.

It is significant to mention herein that | have tried to scan the QR
Codes. I have found that some of them indicate that they are license
was vabd up to December, 2023 and the chemical ingredients
column is only indicating “Improved Formulation” and the rest are
indicating as “invalid QR". Photography of the aforesaid are annexed
hereto and collectively marked as Annexure “A-1".

I, further, say that during research I found that some manufacturers
(some are within the list of aforesaid 12 units and some of the
others) are manufacturing green firecrackers and selling them in the
market but from the packaging it appears that none of the products
disclosed any information regarding its approved composition and
‘other details. Photocopies of the aforesaid are annexed hereto and

- Annexure “A-2".

| that some of the unauthorized




10.

11.
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and illegal manufacturers nor taken any steps to restrict them from
selling the same in the market. Photocopies of the aforesaid are
annexed hereto and collectively marked as Annexure “A-3"

In addition to that on 11.06.2024, the applicant no. 1 issued a notice
to the concerned authorities regarding failure of the government
machinaries to stop functuning of the unauthorized and illegal
fireworks units. In response by letter dated 10 September, 2024,
the respondent no. 4 otherwise admitied their failure to take steps to
statury provisions of Expolives Act, 1884 readwith Explosive Rules
2008. Copies correspondenings are annexed hereto and collectively
marked as Annexure “A-4".

I submit that concerned respondent authorities are Issuing several
correspondences and orders to establish a cluster for manufacturing

of green firecrackers but apart from discussions, correspondence

and issuance of orders no positive steps have been taken till date to
that effect.
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and unlicensed fireworks manufacturers and their sellers nor have

they taken any measures to close down the same.

14. Under the aforesaid circumstances, | am humbly praying before

this Hon'ble National Green Tribunal to pass necessary orders as

praved for in the application being O.A. No. 149/2023/EZ for the

protection of our mother nature and environment.

15. The statements contained in paragraph nos. 1 to 10 of the forgoing

affidavit are true to my knowledge and those contained in

paragraph nos. 11 to 14 thereof are my respectful submission

before this Hon'ble Court.
e
B, L M
Prepared in my Office Deponent
Tk S
Advocate
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Certificate

GREEN CRACKERS

LICENSE TYPE: District Magistrate

2 Sl Ll @D

®

Company Name
Akash Ganga Fire Works

Product Type
Light

Explosive sub-division

CLASS 7 DIV 2 (1&2)

Batch No
1

Mig. Date
18/10/2022

Manufacturing Unit
Akash Ganga Fire Works

Product Name
Light Rang Mashal

Product Group

PENCIL

Exp. Date
17/10/2024

ion Reduction: 30%

Category
IMPROVED

Molse Level
OdB

NEERI Certification Details

Certificate No

NE/WB/684-01/2021

Issue Date

10/12/2021

Valid Upto
10/12/2023

Chemical Ingredients

Improved Formulation

Customer Care Information

Telephone No.: 8240788535(Tol Free) / B240788535
Email: sumankumarghoshcu@gmall.com
Feedback: NA

Canerated &1 120112023 1522158
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GREEN CRACKERS

LHZENSE TYPE: District Magistrate
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Certificate

GREEN CRACKERS

LICENSE TYPE: District Magistrate

Eull .all @D

Company Name
Sukla Fireworks

Product Type
Light

Explosive sub-division

CLASS 7 DIV 2 (1&2)

Batch No
1

Mig. Date
20/08/2022

Manufacturing Unit

Sukla Fireworks

Product Name
Flower Pol Deluxe

Product Group

FLOWER POT

Exp. Date
20/08/2024

n Reduction: 30%

Categary
IMPROVED

MNolse Level
odBe

MNEERI Certification Details

Certificate No

ME/WB/688-01/2021

Issue Dale

16/12/2021

Valid Upto
16/12/2023

Chemical Ingredients

Improved Formulation

Customer Care Information

Telephone No.; 9903619762(Tol Free) / 9903619762
Email suklavikram@gmail com
Feedback: NA

Carerated 81 T2 172023 15240049
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Certificate

GREEN CRACKERS

LICENSE TYPE: District Magietrate

Comgarny Nare
Subla Foeworg

Skl Firewta g
Frsdect Type

Moduc i
Light
Flermm Pt Dby

b wobecivinion

CLASS 7DV 2 (182

Esich Mo

1

Mg Datw

EO/OR2032

Emizsion Reduction: 30%

NEER! Certification Details
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Certificate

GREEN CRACKERS

LICENSE TYPE: District Magistrate

SG:““ -l“l '

Company Name

Sukla Fireworks

Product Type
Light

Explosive sub-division

CLASS 7 DIV 2 (1&2)

Batch No
1

Mig. Date
20/08/2022

Manufacturing Unit

Sukla Fireworks

Product Name

Flower Pot Deluxe

Product Group

FLOWER POT

Exp. Date
20/08/2024

Emission Reduction: 30%

Categary
IMPROVED

Molse Level
0dB

NEERI Certification Details

Certificate No

NE/WB/688-01/2021

Issue Date

161220

Valid Upto
16/12/2023

Chemical Ingredients

Improved Formulation

Customer Care Information

Telephone No.: 9903619762(Tol Free) / 9903619762
Email suklavikram@gmail.com

Feedback: NA

Generated a1 127112023 150946
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8 Certificate ()

GREEN CRACKERS

LICENSE TYPE: Districi Magiatrate
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Certificate

GREEN CRACKERS

LICENSE TYPE: District Magistrate

Sl Latl G

Company Name
Akash Ganga Fire Works

Product Type
Light

Explosive sub-division

CLASS 7 DIV 2 (142)

Batch No
1

Mig. Date
18/10/2022

Manufacturing Unit
Akash Ganga Fire Works

Product Name
Light Rang Mashal

Product Group

PENCIL

Exp. Date
1710/2024

Emission Reduction: 30%

Category
(MPROVED

Molse Level
0dB

MNEERI Certification Details

Certificate Mo

NE/WB/684-01/2021

Issue Dale

101272021

Valid Upto

10/12/2023

Chemical Ingredients

Improved Formulation

Customer Care Information

Telephone No.: 8240788535(Tol Free) / 8240788535

Email: sumankumarghoshcu@gmail. com

Feedback: NA

Cenerated a1 1271172023 1571158
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GREEN CRACKERS

LICENSE TYPE : HEADQUARTER

Company Kama Mumufa b ey Lins
ANIL FIREWORKS, SIVAKAS)L ANIL FIREWORKS FACTORY, UNIT VL
SOORARPATTL
Product Tvpe Produa® b
FOUNTAIN MEGA K0T
b apskoiive Suly v o PRt Tt
CLASS : Vil DVISION : 2 SUBDIVISION : 14 2 FOUNT AN
Eatch Mo Mg Date fags Dot
646 (UNIT-VY) FEBRUARY, 2023 31 DECEMBER, 7078
Emission Reduction :30%
Category M 1 Lt
FOUNTAIN WITHIN STATUTORY LIMIT. AT THE TIME OF PACKING.
MEER! Certthcation Details
€ mrmifer 510 NG e Dte walla) Liptn
EMQITN2OSSSEIIIN) 01.02.2023 L0220

Chemical Ingredients

Sodium Nitrate - 50%, PVC Powder - 8%, Sulphur - 2%, Aluminium Powder - 12%
Aluminium Chips - 20%, Additive ZP . 8%




GREEN CRACKERS

LICENSE TYPE : HEADQUARTER

Company Name Manufacturing Unit

ANIL FIREWORKS, SIVAKASI. ANIL FIREWORKS FACTORY, UNIT-W,
SOORARPATTL

Product Type Product Name
FOUNTAIN MEGA KOTI

Explosive Sub Division Product Group
CLASS: VIl DIVISION : 2 SUB.DIVISION : 1& 2 FOUNTAIN

Batch No Mfg.Date Exp.Date
646 (UNIT-VI) FEBRUARY, 2023 31 DECEMBER, 2028

Category Noise Level
FOUNTAIN WITHIN STATUTORY LIMIT. AT THE TIME OF PACKING.

NEERI Certification Detalls

Certificate No Issue Date Valid Upto
E/HQ/TN/20/955(E32311) 01.02.2023 01.02.2023

Chemical Ingredients

Sodium Nitrate - 50%, PVC Powder - 8%, Sulphur - 2%, Aluminium Powder - 12%
Aluminium Chips - 20%, Additive ZP - 8%

Customer Care Information

Telephone No: 1800 11 5777
E-mall:  info@anilgroup.co.in
Feedback: NA
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- CSIR-National Environmental Engineering
il Research Institute, Nagpur - 440020

| REGISTRATION CERTIFICATE
J .
|
|
!
This is to certify that
M/s Ajanta Fireworks Industries, Sivakasi,
Tamilnadu
has registerad with CSIR-NEERI for wtilizing the CSIR NEERI's GREEN
FIREWORKS/FIRECRACKERS formulations having registration number as
ment.oned herewith
NE/TN/162-01/2019 ,
»raducts of light category & Flowerpot - 7 |

Valid up to: 25.082023 |

9 "' o W rachers devedoped v
ot (O _. A W_ ligwns ﬂ’ Jrucva o
e reguluilonsiondors o Govermsgm of
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CSIR-National Environmental Engineering
Research Institute, Nagpur - 440020

REGISTRATION CERTIFICATE

This is to certify that

M/s Ajanta Fireworks Industries, Sivakasi,

Tamilnadu
has registered with CSIR-NEERI for utilizing the CSIR NEERI's GREEN
FIREWORKS/FIRECRACKERS formulations having registration number as
ment.oned herewith

NE/TN/162-01/2019

Formulation Category & Code
Products of light category & Flowerpot - Z

.

'ssue Date: 26.08.202" Valid up to: 25.08.2023

(Green fireworks/firecrackers ure reduced emission fireworks/firecrackers developed by
CSIR-NERRI as per Honorable Supremie Cowrt Order. Monwacturers sy proceed (o
vbtan PPESQ approval by follovsing the prevolling regulaiionsiorders of Government of
India for maniocney of the Green Fireworks)

2) el
Koucha ~F
(Sadhamlu} {Avneesh Anshul)

Sci. & Head, EMD Scu & Heac, PMPD
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T \‘ ' WEST BENGAL POLLUTION CONTROL BOARD
o (Departmerit of Environment, Government of West Bengal)

]
=== Jg- LiFE
m v Paribesh Bhawan, 104, Block - LA, Sector 11, Bidhannagar
N Kolkata— 700 106, Ph.: 2335-9088/8861/7428, Fax : 2335-2813

Lifestyle for , ,
Environment Website: www.wbpcb.gov.in, Email: net.wbpcb-whbi@bangla.gov.in

Memo No. : - oL/WPB-N(VI)2023 Date: /09/2624

To:
1. The All Commissioners of Police, West Bengal

2. The All District Magistrates, West Bengal
3. The All Superintendents of Police, West Bengal

Ref: Memo No: Accident/Misc./ACC/EC/23/01 : PESO/EC/KOL/Misc/C’)mp .dated
26/07/2024 issued by Jt. Chief Controller of Explosives, East Circle, Kolkata

enclosing letter of Paribesh Academy dated 11/06 /2024.

Please find enclosed herewith the aforementioned letter of Jt. Chief Controller of

Explosives, East Circle, Kolkata alongwith a letter of Paribesh Academy ‘dated

11/06/2024, regarding failure of Govt. Machinery to stop the functioning of the

unlicensed fireworks manufacturing units in the State of West Bengal.

In view of above, you are requested to take immediate steps to augment vigil and stop the

functioning of the unlicensed fireworks manufacturing units in your respective

jurisdiction. Further you should ensure that only Green-fireworks manufacturing units

may operate with valid licence in the State of West Bengal.

The matter may be accorded PRIORITY. S
Sd/-

( Member Secretary )
West Bengal Pollution Control Board.

Date: /0 /09/2024

)2023
derny; Barabazar, Chandannagar,

/Qﬁ"’_”

( Sr. Law Officer )
1 ,Bengal Pollution Control Board.
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| All communications intended for this O Ji. Chiel  Controller of Explosives, Eist Ciicle bar 3o
:ﬂ:r;:h“ld ht-;l;!rﬂnd m;ﬂr:gl ¢, TEPda LT wT-teost
| o oITIca S Bk ' 8. Esplanade Eost, Kolkata- 700069
l Lt UDY precokolkniateevplonives gov.dn, wehare- www pesa o i
H. /No, Accldent/Misc/ACC/EC/23/01 A/ Date : 26/07 /2024
PESO/EC/KOL/Misc/Comp (=0 2074
To
J- Dr.Rajesh Kumar, 1PS, - ¥ I
Member Secretarv, g‘_ﬂip,.}ﬁ- 1
West Benigal Pollution Control Board
2. Shri Bharat K. Sharma, oy ] % j: .
Member Secretary, gt ton S AEVLE
Central Pollution Control Board -~ oS, ;
3. Shri Sharad Kumar Dwivedi. IPS. oyl e
District Magtstrate, | &/ nete 2h )
North 24 Farganas. Sl 0 e T8 ° l
4. Shri Mrinal Kanti Biswas, l Ave ;

e

Regional Lirector, % i
Cenlial Polhition Contrel Board N A S
Roikata. : NN ——

5. Shri Sar. Bag, : ~UE&E -
Divisiamal [i#e Olficer,
North 24 Parganas
W.B. Fire & Emergency Department,
North 24 Parganas.

"J." Mﬂ‘.‘ " -'i'"!
State ol wﬂLBcgg.tuLu oWz
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| ,J PARIBESH ACADEMY & 8ARAHAZAR, CHANDAMNAC

1) The Princlpal Secretary, Department of Environment. Datéd: ) 1/06 /202
Govt of West Bengn!, Pranisampnd Bhawan, Block-LB, "
Sector- 111, 5% Floor, Bidnannagar, Kolkate - 700106 % 1? v I

gﬁ_cﬁ Wﬁt o TALATEA, TW-1e1%]+ -

1) The Divattor General & [Inspuctir Genoral ol Polide, 2 716120 2R
West Bergnl Polter, "Nabanna, 1 1 Ploor, 325
Sarat Chatterjes Rond, P.0. Shibpur, Howrah -711102

3) The Member Secretacy,
West Bonyal Pollution Control Board,
Paribesh Dhaban, 10 LA Block, Sector- i,
Bidhan Magar, Kolkam 700106,
1} Chief Controller of Fxplosives.
Department of Bxplosives,
Block-A, CGO Complex, Seminsry Hills, .
NW‘ 'MU m - -~ ; ——
Syl Absolite fallure of the Government Machinery lo stop the

uiGonng 0 Uie adlivensea i ewei na salibalals g i o
State of Weet Bengal. In conformity of the Hon'ble Judicial Manda.

Rel Our letter dated 05/09/2016, 04 /0372019, 18/10/2019, 05 /0./20<
07/02/2022, 1241072022, 28/11/2022, 1670572023 07/05 7207
letter of Deparcment of Environment dated 14/03 J20z2

nu_;w;#.- Na. < ‘gf 2013 (Biswajit Mukherjee Vs State o Wess
Béngal & Cthers) Before Honbie High Court at Caleutta & Uvignal

Qg‘( Applitation No. Mﬁ!ﬂt the Natlonal Green Tribunal S
"_5 ‘Zone Bench, Kollata and Oviginal Application no. 149 of 2025 (Fow 4
P - ) Before the Natlonal Green Tribunal, oo

1 _Hlll Since 2005 amw
oW office to stop th

e OCoUrPSe (R o

ated 16/05/2023 < oo
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PHHBE{"” \Ca\Dl'\IY- DABABAZAR CHANDAMMAGAR -7 CA4 )

(2)

That. oue organization had submitted o detiiled representation before the Hon'bie’
Chiel Minister on 27/03/2023 and also to the Hon'hle Minister in Charge,
Department of Environment on 83/12/2041 onclosing the aforementioned lettor
mentioning there to that responslble Government Machinerles for controlling unlicerscd
[ rewaris manufacturing unlts ard twtally reluctant to implement the law of the land and
i the judicka! mandates in this matt=r

Recent incident In Ea5t Midnaphr at Kolaghat sharply indicates that the Covernment
Machineriee have aleolutaly fallad tv stop functioning to stop the unlicensed fireworis
=anulactucing unitathouph since 2015, sur organization time and again have approached
befre the Competent Autherities but the situation remained unchanged and non-action of
the Government Machinerlos Have 1aved rha wasrnk Cartags Oagdls i vinsiia
Urimes. List of the incidents of explosion of the unliconsed fireworks maaufscturing units

in the State of West Bengal, given below:

1. lume, 2009 in Kalna, District = Burdwan - causalities -8,
i Sepiamber; mlatndmmau mmmwm-m &;
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. PARIBESH ACADEMY o 8A2ABAZAR CHANDANNGAF

()

24, 2023- Budge Budse, North 24 Parganas, Casuaities- 3;

125, 2023- Dubrajpur, Birbhum; Casualties- Not published;

26.2023- Dutiapukur, Barasat, Casualties- Not published:
27.2024- Provag Gram, Kolaghat, Purba Midnapur, Casualties Not published

hifdr

Further It c1n be ment!oned that during last Parhament Election 2024, one

was died and number of children were injured due to bomb biast in panduah.
Hooghly on 06/05/2024. Qur organizatian sl made 2 deeaijed representatind i
matter to the Competent Authorities. Copy of the letter dated 0770572023 1s enclosed fer

T swithand marked as Annexura-E.

1
. In view of such and in consideration cf the judicial Pronouncement ou
: subimissions are as follows:

a) Afifilegnl Areworis manufacturing anits need to be closed urgentl)

b} Cempensation needs to be given o the children who are victin of ihe
explosion of the crude bombs and State Government should take all

rmtﬂhlmffufﬂtl treatment.
the worlers who are vietim of death or

€] Compensation necds to be given fo
injury dus to the expleston of Arewoerks manufacturing units.
d) Responsibility should Ax up upon the Government Officials for the failure
to stop the illega! (Ireworks manufacturing units;
imusediately all Commissfonerates and District Police Authorities should
y Identify unlicensed fireworks ‘mapufacturing units and -
censed firewor 'Wm‘ﬂﬁﬁ:ﬂimth:
be formed under all Commisslonerates and
5 he officers of West Bengal Pollution
of the District Magistrate of all

I' Pl-l-"\-'\-'l'"
! Green Tribunal, Easten Zone

thou any further referenc

..........

Yours faithfully,

A Tt ; = .
TSR T HTRwalic Mukh
3 ~ President

1

Bmall biswalitenvins®gnal o




